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Title: Regarding recent incidents at India-Bangladesh Border.

THE MINISTER OF EXTERNAL AFFAIRS AND MINISTER OF DEFENCE (SHRI JASWANT SINGH): Hon. Member
are aware of the grave incidents on the India-Bangladesh border during 16-19t" April, 2001, caused by the
unwarranted and unprovoked intrusion by the Bangladesh Rifles forces into the village of Pyriduwah, in the East
Khasi Hill District of Meghalaya.

Tension, thereafter, spread to other sectors, including in Assam where there was heavy exchange of fire between
the BSF and the BDR in Boraibari on the night of April 17-18. On 18" April morning, one of the BSF patrol parties
went missing. Thereafter, we learnt with concern that Bangladesh media had reported a statement by the Director-
General, Bangladesh Rifles, that 16 BSF personnel had been killed in an encounter.

The matter was immediately taken up through the regular channels of the BSF as also through diplomatic channels
both in Delhi and in Dhaka, to convey our grave concern at this unprovoked and unwarranted intrusion by the BDR
and calling for immediate cessation of firing; withdrawal of the BDR and restoration of the status quo ante.
Confirmation was received from the Bangladesh Government, the same night (181 April), that necessary
instructions were being issued for withdrawal of the BDR and restoration of status quo ante. This withdrawal was

completed by the night of 19t April.

When the bodies of our BSF personnel were returned on 20t evening, as demanded by us, shocking marks of
injury and mutilation, as also evidence of eight of them having been shot at point blank range were found. In the
case of Deputy Commandant Mandal, rigor mortis was just setting in, indicating that death had occurred within the
last 24 hours. The marks of injury on all bodies were recorded and signed by representatives of both BSF and
BDR.

A strong protest was lodged with the Government of Bangladesh at the inhuman treatment of our BSF personnel.
We have been assured by the Bangladesh Government that all aspects of these incidents would be investigated,
also that the BDR action was taken without their knowledge and was regrettable. Prime Minister Sheikh Hasina has
spoken to Prime Minister Vajpayee last night. The Prime Minister conveyed to her India's deep sense of hurt and
anguish over the inhuman treatment meted out to our BSF personnel. Sheikh Hasina stated that she, too, was
deeply saddened and concerned by these incidents and confirmed that a full investigation would be carried out into
all aspects of the incidents including the mutilation of the bodies of BSF personnel.

Earlier, | had received a call from the Bangladesh Foreign Minister expressing exactly the same sentiment.

I would like to reiterate that strong ties of friendship exist between the two countries, and acts of criminal
adventurism should not be permitted to affect these ties. It is now up to the Government of Bangladesh to act
against the perpetrators of these crimes and restore confidence and trust.

The Government of India would like to place on record admiration for the selfless sacrifice of our brave BSF
personnel. Our hearts go out to their families.

Thank you.
...(Interruptions)

MR. DEPUTY-SPEAKER: The Leader of the Opposition wants to make a submission.
...(Interruptions)
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MR. DEPUTY-SPEAKER: | have given the floor to the hon. Leader of Opposition.

SHRIMATI| SONIA GANDHI (AMETHI): Mr. Deputy-Speaker, Sir, the brutal killing of our brave jawans of the BSF by
Bangladesh Rifles personnel and the indignities perpetrated on them even as the bodies were being returned have
shocked and shaken every one of us, every Indian.

We condemn this inhuman and barbarous act in the strongest terms. | join the hon. Minister of External Affairs in
expressing our profound sorrow and deep anguish to the members of the bereaved families. No word of ours can



soften the blow that has befallen them.

The Congress Party treats this as a national matter, which impinges directly on our relationship with Bangladesh.
We attach great importance to this relationship. At the same time, it is our earnest hope that the Government of
Bangladesh, without delay, would constitute an inquiry and bring to book those guilty of this heinous crime. | also
hope that such an incident would not be repeated, lest it adversely affects our bilateral relationship.

At this moment, | do not wish to say more except that the hon. External Affairs Minister's statement allays some of
our doubts and fears but not all of them. | trust, as more facts come to light, that the Government would keep this
House informed. Was there an intelligence failure? Was there any slackness in vigilance? These are grave matters
to which this House and the country await answers.
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...(Interruptions)

MR. DEPUTY-SPEAKER: | am allowing the hon. Members only to express their concerns, as an extra-ordinary
case.

...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, please resume your seat.
Now, Shri Yerrannaidu.

...(Interruptions)

SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Deputy-Speaker, Sir, the killing of BSF personnel by Bangladesh
Rifles is a very serious matter. It is a heinous crime. We have to deal with it sternly. We have to use our diplomatic
relations also. It is a very shocking news. When we are maintaining good relations with that country, why has it
happened? In my view, something is wrong somewhere. So, we have to assess the situation. Even while we are
maintaining good relations, this has happened and it is a very serious matter.

Everywhere this question is being asked. | went to my constituency and everybody was asking me this question — it
is a small country, we are maintaining good relations; when it is so, why did it happen like this? Sixteen BSF
personnel were killed in the incident. It is not a small thing. We have to create confidence in them. The Government
of India also should take stern action.



On my own behalf and on behalf of my party = Telugu Desam Party - | convey heart-felt condolences to the
members of the bereaved families.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, we had been demanding for the JPC...(Interruptions)
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MR. DEPUTY-SPEAKER: Please go to your seats. | will hear all of you.
...(Interruptions)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet tomorrow at 11a.m.
12.27 hrs
The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, April 24, 2001/Vaisakha 4, 1923 (Saka).



